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llIIue 01 'P' Forms b" Reserve Bank 

·1654. Sbri S. N. Cbaturvedl: Will 
the MiniJlter of FInance be piea;ed to 
atate: 

(a) whether Government have re .. 
cehwd complaints of inordinate de-
lay in getting 'P' foems from the R .. -
aerv., Bank of India for obluinini 
foreign exchange: and 

(b) if so, the steps taken to obviate 
thil d.lay and conJequent incon-
venience to the applicantsr 

Tbe MIDlster of ftDaDce (Shrl 
8aclllnl1:a Cbaullhurl): (a, Govern-
ment are generaUy satisfied that there 
is no i/ljlrdinate delay in the disposal 
of 'P' torm applications by the Re-
oerve Bank of India If the applica-
tion. are complete in all re.pects. 

(b) Question does not ar~. 

l!iamwIa JUnr P~ 

·1855_ Sbd J .... nnl Mehla: Will 
the Minister of IrrI&'aUoa oDd Power 
be pleued 10 mte: 

(a) the reaction of the concerned 
Slate. to the reocmmendations made 
by Khosla Committee on the Narmada 
Proiect: 

(b) whether a meeting of the Chief 
Mini rters of MadhYa Pradesh. Guja-
rat and Maharashtra with him has 
been held; and 

(C) If 80. with wbat reoult! 

'I"l. MI .. I...... of 1",ltaUo1l alUl 
Power (8b'l F.kb .... U'n AhmNl': 
(a) 10 (c). Dis:::ussions are still going 
on wi'h repr':'s'""tativc<; of th~ con .. 
cerned ~"a',~, It is o~ly attC'r the 
rou nd of dis:::USsiDM has been com-

pleted that it would be pouible to 
assess the position. 

1I01dln, of Sbares b" 8brlnlatJ 
I\J.mdbra In U.K. 

*1655A. Sbrl Sidbesbwar Prasad: 
Will the Minister of Fluaee l:e 
pleased to sta Ie: 

(a) whether it i. a fact that Shrl-
mati Y. D. Mundhra, wife 01 Sbrl 
Harida. Mundhra, holds .hares in 
Hoare Miller Ltd. Registered office 
Mi.1t Walk, Croydon. Sureroy U,K.: 

(b) W'l't',er It has been inve'l'llgoted 
Into by t'te Department as tD how 
.he acquired this hu,e amount and 
whetber it is accounted or unaccount-
ed money: and 

(c) if 80 the stepa belnl taken by 
Government in the matter? 

Tbe MInister of State In tile MIIlIs-
I..,. of FlnII.nce (Sbrl B. R. Bba,.I): 
(a) to (c). The information h .. 
been ca\led for and will be placed on 
the Table of the House as early as 
pooalble. 
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